
BEFORE THE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE, CHENNAI  

Original Application No.103 of 2025 (SZ)  

 

 

IN THE MATTER OF:  

Tribunal on its own motion Suo Motu  

based on the news item published in The Hindu  

dated 19.05.2025, titled “2 Killed in blast at illegal  

cracker unit in Thanjavur”  

 

                                                  vs 

 

Central Pollution Control Board,  

Through its Member Secretary,  

New Delhi and Ors.                                             ...Respondent(s) 

 

 

 

REPORT FILED BY THE 5TH RESPONDENT  

DIRECTORATE OF INDUSTRIAL SAFETY AND HEALTH (DISH) 

 

 

 

 
Through 

Dr. D. Shanmuganathan 

Standing Counsel for Government of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE: 02.09.2025 
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DATE: 29.08.2025



